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Petition(s) for Special Leave to Appeal (CGivil) No(s).13471/2010

M S. SHEETLA BARA & ANR. Petitioner(s)
VERSUS
STATE OF U.P. & ORS. Respondent ( s)

(Wth prayer for interimrelief and office report )

Date: 01/08/2012 This Petition was called on for hearing today.

For Petitioner(s)

=

Garvesh Kabra, Adv.

Sum t Si nha, Adv.
Arun K. Sinha, Adv.

For Respondent (s)

Gunnam Venkat eswar a Rao , Adv

Atif Suhrawardy, Adv.
Abhi st h Kumar, Adv.

. Vinay Garg, Adv.
.I'Ms. Tanmaya Agarwal , Adv.
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UPON hearing counsel the Court nmade the foll ow ng
ORDER

Counsel for the petitioners granted four nore weeks time as
| ast chancse for taking steps against respondent No. 2 and 4.
List the matter on 18.9.2012.
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